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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

SUPPLEMENTARY CAUSE LIST DATED 18.08.2022 (THURSDAY) 

     COURT OF CHAIRPERSON 

CASES SHALL BE HEARD ONLY IN PHYSICAL MODE 
10:30 AM 

 

In the Court of Hon’ble Mr. Justice Ashok Bhushan, the Chairperson and Hon’ble Mr. Barun Mitra, Member 

(Technical) 
 

  For Judgment 

S. No. Case No. Name of the parties Counsel for 
Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 544 of 

2022 

 

 

Bharat Hydro Power Corporation Pvt. 

Ltd. 

Vs. 

Sachin Gopal Jathar 

Resolution Professional, Partner AAA 

Insolvency Professional LLP & Ors. 
 

With 

Pramod B. Agarwala Shaunak Mitra 

Siddharth Makkar-R1 

2.  Comp. App. (AT) 

(Ins) No. 591 of 

2022 & I.A. No. 

I.A. No. 1753 of 

2022 
 

 

Bharat Hydro Power Corporation Pvt. 

Ltd. 

Vs. 

Sachin Gopal Jathar 

Resolution Professional, Partner AAA 

Insolvency Professional LLP & Ors. 

 

Pramod B. Agarwala Shaunak Mitra 

Balwinder S Kalsi 

Siddharth Makkar-R1 

 

 

  For Admission (Fresh Cases) 

3.  Comp. App. (AT) 

(Ins) No. 896 of 

2022 

 

Alok Kaushik Erstwhile Resolution 

Professional of Cheema Spintex Ltd.  

Vs.  

Cheema Spintex Ltd. & Ors. 

 

Rajendra Beniwal Amar Vivu  

Dhananjay Sood 

4.  Comp. App. (AT) 

(Ins) No. 968 of 

2022 

 

Agarwal Agencies Pvt. Ltd. & Ors. 

Vs. 

Dove Infrastructure Pvt. Ltd. 

   

Abhishek Anand  

5.  Comp. App. (AT) 

(Ins) No. 975 of 

2022 

 

UV Asset Reconstruction Company Ltd. 

Vs. 

Electrosteel Castings Ltd. 

 

Rohan Batra  

6.  Comp. App. (AT) 

(Ins) No. 981 of 

2022 

 

Shibu Purushothaman 

Vs. 

Premier Road Carriers Ltd. & Anr. 

Priyanka Vora  
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7.  Comp. App. (AT) 

(Ins) No. 991 of 

2022 

 

Vishal Chelani & Ors.  

Vs.  

Debashis Nanda  

Resolution Professional Bulland 

Buildtech Pvt. Ltd. 

 

Adya Singh  

8.  Comp. App. (AT) 

(Ins) No. 997 of 

2022 
 

(With Defects) 
 

Abhay Narendra Lodha 

Vs. 

Bank of Baroda and Anr. 

 

Eshna Kumar  

9.  Contempt Case 

(AT) No. 18 of 

2022 in Comp. 

App. (AT) (Ins) 

No. 998 of 2021 

 

Abhishek Anand  

Liquidator of Soft Infrastructure Pvt. Ltd. 

Vs. 

New Okhla Industrial Development 

Authority & Ors. 

 

Mrityunjay Kumar  

 
 

 

  For Admission (After Notice) 

10.  Comp. App. (AT) 

(Ins) No. 171 of 

2022 

Harendra Singh Khokhar  

Vs.  

Indarprastha Buildtech Pvt. Ltd. & Anr. 

 

Alok Kr. Aggarwal S.P Singh Chawla 

 

 

 

 

 

   Copy to: - 

                                                                                                               By order of Hon’ble Chairperson 

1. Notice Board                       -sd/-  

2. Website: www.nclat.nic.in                                                                 Registrar       

http://www.nclat.nic.in/

